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PASSER g.T Fm G~VERFTPR .G~NERAL OF INDIA I N  COCNCIL. 

. . ! 
I 

(Received tha aasevt Q/ t i e  Governor OelzeraZ opa t i e  42th 
January, 1926.). . . . . .A 
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. . An Act to con,tinue irl fo,rce th.e provisions of ' ,: ( .. , 

' certain "~rdin$itces. . . 

HEREAS the O~dinances mentioned in, the W R>&edule. am temp~gxy ig tbpir 4uration and 
i '" i n  virtue of section '23 of the Indjan 'Councjils'Act, : 'vict. c. 67. 
B 1861, !i~.it.ed b. g.xpke. within.: the period.' , , .. of, six 

months ~*.. .;: fScm . .. their . p~omulgation ... . , . .  ., ; and, . . . . 

Whpeap oging to the state of war existing 
between 'Qis h)Iaj&sty the King Emperor and certain 
foreign Powers it is expedient to provide for the 
continuance as in this A d  mentioned of the provi- 
sions contained in those Ordinances, i t  is hereby 
enacted as follows :- 

1. ~ h i i  Act. may be called the Emergency ' ~ e ~ i s -  short titl* 
lation Continuance Act, 1915. 

2, The provisions of the Ordinances mentioned Continuance 
in the Schedule shall have effect as if they had been 2 g:$ez, 
enacted by the Governor General in Council and in Schedule. - 

shall bcin force during the continuance of the pre- 
*pent war and for 8 period of six months thereafter : 

Provided that the Governor General in Council 
- may by notifioation in the Gaxette of India direct 

that any provision in any of the said Ordinances 
shall cease "to be in force at  any earlier aate which 
may be, specified' in such notification. 

SCHEDULE. 



Bmet*gency Legislation Conti@uamce. [ACT I 

(Schedule.) 

SCHEDULE. 

(8ee seeti /ti 8.) 

Ordinances made by t l e  Governor General of India rnder 
section 83 of the d~zdian Councils Act, 1861. 

I 
- 

Y e .  1 Number. Short title. 

1914 I I I The Indian Naval and Military Mewa (Emergency) 
Ordinance, 1914. 

VII' 

. VII I  

The Impresement of Vssaela 01 dinance, 1914. 

The Foreignore Ordinance, 1914. 

The Indian Volunteers Ordinance, 1914. 

The Ingreseinto India Ordinance, 1914.. 

The Commercial Intercourse with Enemies Ordinance, 
1914. 

Thb Z'oreigners (Amendment) Ordinance, 1914. 

The Foreigners (Further Amendment) Ordinance, 1914. 

I IX 
1 The Articlem of Commerce Ord in~nce~  iR4. ' 


